
PHALOONA ~, 1190 (SAKA) 

SHRI OM PRAKASH TYAGI ; 

SHRI NARAIN SWARUP 
SHARMA; 

SHRI RAM SWARDP 
VIDYARTHI: 

SHRI P M. SAYEIlD : 

Will the Minister of LAW AND 
SOCIAL WELFARE be pleased to state: 

(a) whelher the Election Commissioner 
had rcqucsled the Slale Governments to 
Illtroduce dry laws a few weeks before Ibe 
mid-terio poll in the Stales; 

(b) If so, wbelber Ibe State Govern
ments had accepted tbe IUIIC5Iioll; aDd 

(0) whcthcr any losl,latlon In this 
regard is propos~d 10 be introduccd ? 

THE DEPUTY MINISTER IN THE 
MINISTRY OF LAW AND IN THE 
DEPARTMENT OF SOCIAL WEL
FARE: (SHRI M. YUNUS SALEBM) r 
(a) The Chief Elcction CommIssIoner 
sUIIC.tcd to the State Governments of 
Bihar. Punjab, Ullar Pradesh and Wost 
Benlal to enforce prohibition of sale and 
supply of liquors on the day of poll BDd 
on 1"0 days Immediately preceding Ibat 
day. 

(b) Tbe State Governments responded 
favourably to the Chief Eloction 
Commissioner's request as under: 

Bthur: Sale of liquor was stopped 
on Ihe day of poll as well as tbe 
day previous to tbe day of poll. 

PunJab: S.le of liquor was Slopped on 
tho day of poll and IWO day. 
previous to the day of poll. Steps 
to ensure strict obscrvance of the 
rcstrictions impoMd on slorale of 
liquon was allo taken. 

Ullar Prtul,.h: Sale of liquor wa. 
'lapped 08 each day of poll. 
Daily BIO,... of liquor reduced 
from four QUllrt bottle. of coulllr, 
.pAril to IWO Quart boltles. 

We." B,,,,,,,: Sale of liquor wa. stopped 
on tbe day of poll as well as Ihe 
day previou. to lb. day .of poll. 
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2477. SHRIMATl ILA PAL-
CHOUDHURY: 

SHRI JAGANNATH RAO 
JOSHI: 

SHRI SURAJ BHAN : 
SHRI ATAL 81HARI VAJPA
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